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(SSAs) with Belgium, France, Switzerland, Luxembourg, the Netherlands, Hungary,
Denmark, the Czech Republic, Republic of Korea, Norway, Germany, Finland, Canada,
Japan, Sweden, Austria and Portugal to enhance cooperation on Social Security with

these countries
{¢) Broadly, the terms and conditions of such agreements are:

i) exemption from social security contribution for ‘posted’ (detached)
workers (provided the worker is covered under the Indian social security
system and continues to pay his conftribution to the Indian system

during the period of contract).

(i) exportability of social security benefits in case of relocation to India or
any other country, after having made the due social security

contribution.

(i) “totalization™ of the periods of contribution pertaining to both countries
for the purpose of assessing eligibility for the benefit/pension under the

legislation of each country.

(d) The estimated number of non resident Indians is over 10 million.

Occupation wise data of non resident Indians is not maintained in this Ministry.

(e) 16,370 Certificates of Coverage (CoC) has been issued by Employees’

Provident Fund Organization (EFFO) to the beneficiaries of these agreements so far.
PBD in Kochi

2682. SHRI SALIM ANSARIL Will the Minister of OVERSEAS INDIAN
AFFAIRS be pleased to state:

(a) whether Pravasi Bharatiya Divas (PBD) was held at Kochi in January,
2013;

{(b) if so, the important decisions taken at the historic function inauvgurated

by Prime Minister;

{c) whether NRIs, OCIs and others from various countries suggested
various steps to boost, domestic and foreign investment, accelerate project

implementation and reform capital market; and
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(d) 1if so, the steps Government has taken or proposes to take to implement

suggestions received from NRI's and OClIs?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI):
(a) Yes, Sir.

(b) PBD Conventions provide the largest platform to PIOs and NRIs for
exchange of views and networking on matters of common interest. The PBD
Convention is not a decision making forum. However an announcement was made at
the inaugural session by the Hon’ble PM to upgrade the Ghadar Memorial at San
Francisco into a functional museum and library with a sculpture to honour the

Ghadar Babas.

{c) Several suggestions were made during PBD 2013 and these included -(i)
Increasing the weight of Gold allowed to be brought while coming back to India, (ii)
Retention of NRI status to save taxes when NRIs return to India, (iii) Need to update
skills to ensure the growth of individuals and the State, (iv) Tourism related
infrastructure to be developed, (v) Air India should develop a policy with focus on

Overseas Indian Travelers.

(d) The suggestions mentioned above are vital inputs while framing policies

in the Ministry/Department.
Indians in Syria

2683. DR. KANWAR DEEP SINGH: Will the Minister of OVERSEAS INDIAN
AFFAIRS be pleased to state.

{a) whether there are any Indians currently staying in Syria;
(b) if so, the details thereof;

(c) whether considering the troubled situation in Syria, their lives are in

danger;

{d) if so, the details thereof and the proposed plan of action to bring them

relief; and
{e) if not, the reasons therefor?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI):
{a) Yes, Sir. There are about 30 Indians staying in Syria.



